OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH
ALLAHABAD.

Dated : This the 16" day of NOVEMBER 2007

Original AEplication No. 990 of 2007.

Hon’ble Dr. K.B.S. Rajan, Member (J)
Hon’ble Mr. K.S. Menon, Member (A)

Kanti Kumar Kashyap, S/o Sri Ram Lakhan, R/o Village
and Post Office Kamasen, Distt: Mirzapur UP

T Appikieant
By Adv: Sri B. Ram and Sri M.K. Updhayaya

VEESRESHLIES

il Union of India through the Secretary (Posts),
Department of Posts, India, Ministry of
Communication, Dak Bhawan, Sansad Marg, New
Delhi.

20 Director Postal Services, Allahabad Region,
Allahabad.

3 Superintendent of Post QOffice, Mirzapur
Division.

. . . .Respondents

By Adv: Sri S. Singh

OLRIDIEER

By Dr. K.B.S. Rajan, Member (J)

The applicant has come up against the show
cause notice dated 13501282006 read with
communication dated 27.08.2007 whereby he was asked
to show cause as to why his appointment to the post
of GDSBPM, Matwar be not cancelled. Perusal of the
impugned order reflects that except stating that
appointment of the applicant was found to be

rreqgular, the extract of irreqularity in the

appointment has not been shown.
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